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Government of Jammu and Kashmir 
Finance Department 

Civil Secrotartat, Jammu 

Notification 
Jammu, the\~ April, 2018 

In notification SRO 519 dated 2t12.2017 read with Notification SRO 119 
05.03.2018 in proviso to clause 5.1, the figure, word and sign "151h April, 2018" 

re substituted by figure, word and sign "23rd April, 2018". 

By order of the Government of Jammu and Kashmir. 

Sd/-

7 

(Navln K. Choudhary) lAS 
Principal Secretary to Government 

Finance Department 
Dated:-12- 04-2018 

1 Secrelllry, GST Council. New Delhi. 
2. All finanaal Commissioners. 
3. Principal Resident Corllryllssloner. J&K government, New Dethl 
(. Pnnapat Secretary to Hon'blo Governor. 
S All Prinopal Secretaries to Government. 
6. Principal !>ecrelary to Hon'ble Chef Minister. 
7. All Com;llissioner/Sectelllrles to Government 
a. Divisional Commlsslonor. JammuiKllshmlr. 
9. Excise Commls~ioner, J&K. Srinagar 
tO. Commissioner. Commercial Taxes. J&K Srinagar ··"'·shmlt 
11. AddJttoMI Commissioner, C-ommercial Taxas (Adm) Jamm"'"" • 
12. Addrtlonal Commissioner, Commercial Taxes Tax Planning, J&K. 
13 Pvt. Seaelll/}' to Honble Fmance MiniSter. 
14. Pvt. Seaetary to Hon'ble M'mistor of Slllte for Finance. • 
15 Pra~ent Kaslvnlf Chamber of Commerce & Industry, Kashmir. 
16. President Federal.lon of Industry. Kashmir. 
17. Prasident Chamber of Commerce & Industry. Janvnr::t, 
18. President Industries Association Bari BrahmanaiSa a. 
19. Prosldcmt Tax Bar AssoeiatJon, JarnmuiSrinagar. . 
20;- General Manager, Government Pres$ JammuiKashm~· Flnanc:e Ocpartme 
21. Privato Socretary to Pnncipal Se<ntary to e>ovc;mmen • ) 

#~VJ~'t/(Q 
22 Government Order file/Slodl fdennchurgo wel)$ite 

(Or. II Farlad) , r . nt 
Under Secreta to the Govemme 


